THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Wednesday,8th January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 111

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/4301/2018 ON THE DEATH OF ANUP KR. DAS HIS DR G ] SHARMA SC, NF RLY
LEGAL HEIR 1.1 SUKLA DAS (WIFE) DR G ] SHARMA
Versus MR M CHANDA
THE UNION OF INDIA AND 5 ORS MR M CHANDA
MR S CHOUDHURY
MR S NATH
MR S NATH
2 RSA/51/2023 ROHINI KUMAR MAZUMDAR AND ANR. MR. A SATTAR
Versus MR. R SARMA
ON THE DEATH OF DEBENRA KUMAR MS. S D SAIKIA
CHOUDHURY, HIS LEGAL HEIR SMTI MR T MAZUMDAR
MAMONI CHOUDHURY AND ORS. MS DIPALI DUTTA
3 LA.(Civil)/3407/2023 FAZAL ALI MR. N DHAR
in RSA/12775/2023 Versus MR. B K SEN
ASRAB ALI AND ORS MR A HUSSAIN
N HASAN
WITH
RSA/12775/2023 FAZAL ALI @ FAZAL HAQUE MR. N DHAR
(Filing Number) Versus
ASRAB ALI AND ORS. H
4  WP(C)/4664/2023 VISHAL DHANUKA J SHARMA SC, APDCL
Versus G. DAS
ASSAM POWER DISTRIBUTION COMPANY S MEDHI
LIMITED AND 3 ORS
5 WP(C)/5096/2023 DEBA GOALA MR. AH M R CHOUDHURY SC, ELEM. EDU
Versus SC, SSA

THE STATE OF ASSAM AND 6 ORS

6 WP(C)/5662/2023 SMTI. MANJU SAIKIA MR R DHAR MR. M SHARMA (r-1,2)
Versus MR N N UPADHYAYA MS. S YASMIN (r-1,2)
THE UNION BANK OF INDIA AND 3 ORS MR D BORUAH SC, UBI
MR. B B KAKATI
7 WP(C)/2230/2024 ANJAN JYOTI CHOUDHURY AND 6 ORS MR. T DEURI MR. ] K GOSWAMI
Versus MR. P M TALUKDAR SC, AEGCL
THE STATE OF ASSAM AND 5 ORS MRS T DEVI
MR. R BAISHYA
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010139042018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010236902022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235922023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235912023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010178432023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010195982023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010213742023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082982024

1) MR S SARMA 22-11-2024 To  15-02-2025
2) MS. D SAIKIA 04-12-2024 To 10-01-2025
3) MS.SHOMA DASGUPTA 04-12-2024 To  20-01-2025
4) MS SUPRIYA DASGUPTA 04-12-2024 To  31-01-2025
5) MR. T ISLAM 12-12-2024 To  31-01-2025
6) MR. O P BHATI 20-12-2024 To 19-01-2025
7) MR. R GOSWAMI 03-01-2025 To  14-01-2025
8) MR G BORDOLOI 03-01-2025 To 10-01-2025
9) MR. M A CHOUDHURY 03-01-2025 To 10-01-2025
10) MR. U K BORTHAKUR 07-01-2025 To 10-01-2025
11) MR R GOENKA 07-01-2025 To  10-01-2025
12) MS. S SARMA 14-01-2025 To  21-01-2025
13) MR A GOENKA 07-01-2025 To 10-01-2025
14) A NEOG 06-01-2025 To  08-01-2025
15) MR D C K HAZARIKA 06-01-2025 To  09-01-2025
16) MR. N ] GOGOI 06-01-2025 To  23-01-2025
17) MR. A THAKUR 06-01-2025 To 10-01-2025
18) MS. ] R THAKUR 06-01-2025 To 10-01-2025
19) MRS. R S CHOWDHURY 20-01-2025 To  27-01-2025
20) MR. B BARMAN 08-01-2025 To 10-01-2025
21) MR B K SINGH 06-01-2025 To 10-01-2025
22) MR. A K PURKAYASTHA 08-01-2025 To 10-01-2025
23) MR. S SHARMA 08-01-2025 To  10-01-2025
24) MRS. R’ S CHOWDHURY 10-01-2025 To 10-01-2025
25) MS. S CHAKRAVARTY 20-01-2025 To  30-01-2025
26) MR. S R RABHA 20-01-2025 To  24-01-2025
27) MRS. R S DEURI 08-01-2025 To  10-01-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Wednesday,8th January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/1034/2017 SMT. BISWESWARI KUTUM and 2 ORS.  MR.N N KARMAKAR MR.M TALUKDARR-3
Versus MR.B B RABHA GA, ASSAM
THE STATE OF ASSAM and 3 ORS. MS.M TALUKDAR(R-3)
MRB KAUSHIK(R-3)
2 WP(C)/6709/2021 ATIKUR ROHMAN MR. P J SAIKIA SC, FINANCE AND
Versus MR. R S MISHRA TAXATION
THE STATE OF ASSAM AND 3 ORS
3 WP(C)/7830/2022 MILON BORO MR. R C SAIKIA GA, ASSAM
Versus MS. K SAIKIA SC, SEC. EDU.
THE STATE OF ASSAM AND 6 ORS MS. N DEY SC, FINANCE

LEAVE NOTE OF ADVOCATES FOR 08/01/2025

1) MR S SARMA 22-11-2024 To  15-02-2025
2) MS. D SAIKIA 04-12-2024 To  10-01-2025
3) MS.SHOMA DASGUPTA 04-12-2024 To  20-01-2025
4) MS SUPRIYA DASGUPTA 04-12-2024 To  31-01-2025
5) MR. T ISLAM 12-12-2024 To  31-01-2025
6) MR. O P BHATI 20-12-2024 To  19-01-2025
7) MR. R GOSWAMI 03-01-2025 To  14-01-2025
8) MR G BORDOLOI 03-01-2025 To 10-01-2025
9) MR. M A CHOUDHURY 03-01-2025 To 10-01-2025
10) MR. U K BORTHAKUR 07-01-2025 To  10-01-2025
11) MR R GOENKA 07-01-2025 To  10-01-2025
12) MS. S SARMA 14-01-2025 To  21-01-2025
13) MR A GOENKA 07-01-2025 To 10-01-2025
14) A NEOG 06-01-2025 To 08-01-2025
15) MR D C K HAZARIKA 06-01-2025 To  09-01-2025
16) MR. N ] GOGOI 06-01-2025 To  23-01-2025
17) MR. A THAKUR 06-01-2025 To 10-01-2025
18) MS. ] R THAKUR 06-01-2025 To  10-01-2025
19) MRS. R S CHOWDHURY 20-01-2025 To  27-01-2025
20) MR. B BARMAN 08-01-2025 To 10-01-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010013582017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010198492021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010249122022

MR B K SINGH

MR. A K PURKAYASTHA
MR. S SHARMA

MRS. R’ S CHOWDHURY
MS. S CHAKRAVARTY
MR. S R RABHA

MRS. R S DEURI

06-01-2025
08-01-2025
08-01-2025
10-01-2025
20-01-2025
20-01-2025
08-01-2025

To
To
To
To
To
To
To

10-01-2025
10-01-2025
10-01-2025
10-01-2025
30-01-2025
24-01-2025
10-01-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Wednesday,8th January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 MC/539/2015 MD. TARA MIA MR.] AHMED GA, ASSAM
Versus MR A N AHMED MR.M U MAHMUD (R4, R5,
THE DEPUTY COMMISSIONER and 13 MS.S KALITA R7, R9)
ORS, MR A GONI (R4, R5, R7,
R9)

MR.M DAS (R4, R5, R7)
MR.M ALI R-4,5and7
MR.M R Z CHOUDHURY(R-
4,5&7)

MRS. M SAIKIA (R9)

2 MC/1145/2015 ZAMAN MONDAL MRG P BHOWMIK
Versus MR.B DEB
ABDUL AWAL and 3 ORS, MR.R HAZARIKA
3 WP(C)/2990/2020 DEBENDRA NATH TALUKDAR AND 71 MR. C CHOWDHURY GA, ASSAM
ORS. MR | AHMED
Versus MD M RAHMAN
THE STATE OF ASSAM AND 7 ORS
WITH
4 WP(C)/2924/2020 RAMIZ UDDIN BARBHUIYA MR. J LASKAR GA, ASSAM
Versus MR F Z MAZUMDER
THE STATE OF ASSAM AND 136 ORS
WITH
5 WP(C)/3215/2020 SHANTANU DUTTA AND ANR. MR S M ABDULLAH P GA, ASSAM
Versus MR. MD S HOQUE
THE STATE OF ASSAM AND 4 ORS. MR S JAFRI
MR P K KONCH
6 CRP(10)/39/2023 MD RAFIKUL HAZARIKA @ BABUJAN MR. P ) SAIKIA MR. B K DAS (R-1,2)
Versus MS D DUTTA MR H P GUWALA (R-1,2)
THE ONGC LTD AND 9 ORS
7 CRP/155/2023 SURUJ ALI MR. P DEKA MR D MAHANTA (R-1)
Versus MR T GOGOI (R-1)
ABDUR RASHID AND ANR
8 Cont.Cas(C)/449/2024 JAYASREE BARUAH DUTTA @ JAYASREE MR S BORTHAKUR
BARUAH MR. D GOGOI
Versus
MAMATA HOJAI
9 Cont.Cas(C)/451/2024 RUHIT CHABUKDHARA MR S BORTHAKUR
Versus MR. D GOGOI

MAMATA HOJAI
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009682015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051602015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010100472020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010097772020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107212020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010026062023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222512023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168512024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168502024

1) MR S SARMA 22-11-2024 To  15-02-2025
2) MS. D SAIKIA 04-12-2024 To 10-01-2025
3) MS.SHOMA DASGUPTA 04-12-2024 To  20-01-2025
4) MS SUPRIYA DASGUPTA 04-12-2024 To  31-01-2025
5) MR. T ISLAM 12-12-2024 To  31-01-2025
6) MR. O P BHATI 20-12-2024 To 19-01-2025
7) MR. R GOSWAMI 03-01-2025 To  14-01-2025
8) MR G BORDOLOI 03-01-2025 To 10-01-2025
9) MR. M A CHOUDHURY 03-01-2025 To 10-01-2025
10) MR. U K BORTHAKUR 07-01-2025 To 10-01-2025
11) MR R GOENKA 07-01-2025 To  10-01-2025
12) MS. S SARMA 14-01-2025 To  21-01-2025
13) MR A GOENKA 07-01-2025 To 10-01-2025
14) A NEOG 06-01-2025 To  08-01-2025
15) MR D C K HAZARIKA 06-01-2025 To  09-01-2025
16) MR. N ] GOGOI 06-01-2025 To  23-01-2025
17) MR. A THAKUR 06-01-2025 To 10-01-2025
18) MS. ] R THAKUR 06-01-2025 To 10-01-2025
19) MRS. R S CHOWDHURY 20-01-2025 To  27-01-2025
20) MR. B BARMAN 08-01-2025 To 10-01-2025
21) MR B K SINGH 06-01-2025 To 10-01-2025
22) MR. A K PURKAYASTHA 08-01-2025 To 10-01-2025
23) MR. S SHARMA 08-01-2025 To  10-01-2025
24) MRS. R’ S CHOWDHURY 10-01-2025 To 10-01-2025
25) MS. S CHAKRAVARTY 20-01-2025 To  30-01-2025
26) MR. S R RABHA 20-01-2025 To  24-01-2025
27) MRS. R S DEURI 08-01-2025 To  10-01-2025
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